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Sir. The prospects are ~ood, though 
iSeve re competition from China and 

Pakist an is expected. 

(c) No firm country-wise data for 
the c: urrent year are ava ilable. How-
ever, according to the figures pub-
lished by the Di ectorate-General of 
Commercial Intelligence and Statis-
t ics, Calcutta, the export of woollen 
carpers including r ugs and ctruggets 
and na~ndahs t.:> USA and Canada 
have been as under:-

Year 

1970-80 

Apri l-Oct. 1980 

(Val ue in R~. la'1i 

USA Canada 

-------
Export to USA and Oanada are 

expected to r ise by about 10 pe-i· cent 
next year. 

Relaxation of Price Control to 
Industries 

~5 . SHR1 SATYA SADHAN CHAK 
H..~BORTY: Will the Minister of FIN-
ANCE be pleased to state: 

(a) details of the Industries wh H:h 
are being given relaxafion of price co1~
trol as per the requirement of ~ he IMF 
loans; and 

(b ) the quantum of s uch relaxa Lio n, 
indust ry-wise , with d e tails therco t·.· 

T HE MINISTER OF FINANCE 
(SH RI PRANAB MUKHERJEE) : (a) 
and ( b ) . There is no requirement of 
relaxation of price conl:rols under the 
Bxt ended Arrangement with the I.M.F. 

Lapses on tlac Part of Commt":rci:ll 
Banks poiutcd out by A.R.D.C. 

li6. SHRI SOMNATH CAATTERJEE: 

SHRl. KtfISHN A CHANDRA 
l{ALDEH: 

Will tli~ Minister ot FINANCE be 
pleased to state: 

(a) whf'ther the Agricultural Refin-
.ince and I"evelopment corporation has 

pomted out several lapses on the patt 
of the commercial banks in the r.:i at ~er 
of implementation and popularisinl: 
the schemes of dairy development ant!. 
minor irrigation; 

(b) if so, details of the lapses p oin1 · 
ed out by the AR.D.C.; 

(c ) the reaction oi Government to 
such revela tion of the w orkin g o f the 
commercial banks; and 

(d) steps taken by Government to 
improve the situation in th is ref a rel~ 

THE DEPUTY MINIST.lill I N TrlL 
MINISTRY OF FINANCE (SH \I JA -
NARDH ANA POO~ARY): (a) to (l ) 
Agricultural Refinance & nevelopmeu t 
Corporation nas conduc1ed certai n 
fi eld studies t o ascertain the r !!asons 
for n on-utilisation or full loans sanc-
tioned by State Land Developm ent 
Banks and commercial banks in the 
scheme !or minor irrigation and d air." 
development. The studies revealed 
that in many cases of ioans fo r m.rno~ 

irrigat ion, Clisbursements of secon d 
and/or subsequent instalmen ts were 
held up for various reasons ::;uch as 
misutilisation of earlier ins talment , 
family partitions, completion of work 
from borrowers own fu nd etc . The 
studies olso emphas ised on the need 
for better extension work for popu-
larising the schemes and for great er 
stress in post-disbursement follow- up 
action. In respect of dairy d!-!velup-
m en t schemes, the study reiterate-i the 
n eed for adoption o f proj ect :.1 pproach 
in the sanctioning of schemes. rt ab,) 
underlined on the n-eed for ::iction on 
the part of banks for proper verific a-
tion of utifisation of instalments; and 
in regard to fixation of repayment of 
instalments in accordance ..vith the 
cash flow and income accruing to thi: 
borrowers. It was also pointed 01.tt 

that loans under such schemes should 
be sanctioned keeping in vie·N mini-· 
mum v iable units of t wo animais each. 
Agricultural Refinance Development 
Corporation is already pursing .,cHon 
on the points broueht out in tht" :!ltu-
dies with various financing banks. 




